235  The Dock Workers
(Regulation

The Architects of (Amendment)
Bill, 1980

THE MINISTER OF EDUCATION AND
SOCAL WELFARE (SHRI S. B.
CHAVAN): Sir, I beg to move for leave to
introduce a Bill to amend th, Architects Act,
1972.

The qtiestton ioas proposed.
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MR. DEPUTY CHAIRMAN:  The
question is:

"That leave be granted to introduce a
Bill further to amend the Architects Act,
1972."

The motion was adopted.
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Bill, 1980

SHRI S. B. CHAVAN:
the Bill.

Sir, I introduce

The Dock Workers (Regulation of
Employment) Amendment Bill, 1980

THE MINISTER OF STATE IN THE
MINISTRY  OF SHIPPING  AND
TRANSPORT (SHRI BUTA SINGH): Sir, I
beg to move;

"That the Bill further to amend the Dock
Workers (Regulation of Employment) Act,
1948, as passed by the Lok Sabha, be taken
into consideration."

The question was proposed.

MR, DEPUTY CHAIRMAN: Shri
Bhabhra... Not there. Mr. Kalyan Roy.

SHRI KALYAN ROY (West Bengal) : 1
thought I would be the last speaker on...

MR. DEPUTY CHAIRMAN: I think
nobody will speak.

The question is:

"That the Bill further to amend the Dock
Workers (Regulation of Employment) Act,
1948, as passed by the Lok Sabha, be taken
into consideration." The motion was
adopted.

MR. DEPUTY CHAIRMAN: Now we
shall take up clause by clause consideration
of the Bill. There are no amendments.

Clauses 2 to 5 were added to the Bill.

Clause 1, the Enacting Formula and the
Title lucre added to the Bill.
SHRI BUTA SINGH; Sir, I move:
"That the Bill be passed "
The question was proposed.

SHRI KALYAN ROY: Sir this Bill has
been debated in the other House and I would
cnly repeat some of the points which were
emphasised in the



